%

! 3 4!

37 Sr. Cescription Saif Spouse | Dependant-1 | Dependant-2 | Dependant-3
| Ne. __Name | Name | Etc Newie |
{1y |Cash 0,000 U MAR ALEEN
o : 0, 3p:000
(i) | Deposits in
2 s howc [ =8T | pso
n ions An e = NN
/‘}c@ Non-Banking _235537[ 35 ?"W/ e
\ Financial
Companies
(i) | Bonds, =T E
Debepturssand | - _ | '
Shares in =T o —
companies |
(Iv) | Other financlal . -
institutions, LIc | LIc
NSS, Postal | oo0 | |4-000 ks i
Savings, LIC pex Pef —
Policies, etc jear | yeas
{(v) | Motor Vehicles
’ (detalls of Mcwbr | e L
make, etc,) e
) | ewellery (give | Giadd | 7oA
» ' details of 263 503 | __ Ll
pooeo |6 L
value) é"nr; MJ
{vil} Gﬁ(':I:I" assals,
such as values - —_— — — oy
of claims /
interests

Declaration of Assets and Liabilities

T“r‘ilillﬂflﬁllllllﬂlli
Lo MITIAL PRAKASH o sougitericor LATE. ON1 PRAKASH SHARMA
IQBGccrsers B risre yRAIS, belonging to o dASSISTANT, SLB,  MAPSHAL

sprvice and presently working as B‘HHRWQHﬁN-SHE'Hﬁ'PHTM A

give hereln below the detalls of the assets (Immovable, mowvable, bank balance, etc.) of

myself, my spouse and dependants*:

f‘kﬁ A,
5 M (Assets In joint name Indicating the extent of joint ownership wiil also have to be
| TR oven)
f i :

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* pependant here means a person substantiaily dependent on the income of the

employee. = - I



also have to be Indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr.
Mz,

Description

Salf

Dependant-1

Spouse .

Dependant-2
Hame

Dependant=3

)

Agricultural Land

- Location(s)

= Survey number(s)
- Extent (Total
measurement)

-Current m

[+85

valug

Acve
Nl
25 Lokh

LMAR
ALVEEN

—

-

o

)

Non-Agricultural Land
« Lacatlon(s)
- Survey number(s}

- Extent (Total

measurement)

im) Pach

54.
raﬂw}a}m
g
99 [afh

L33

fa =

Ge
4

(i)

ﬁ%g arket value
ngs (Commercial

and residential)
Location(s)

- Survey /
number(s)

- Extent (Total
measurement)

= Current market
value

()

Houses / Apartments,
ete.

= Location(s)

= Survey fdoor
number(s)

- Extent (Total
measurement}

= Current market

V.

(v)

lue
Others (such as

T

——

—

(2)

—5 T

Interest In property)

1 glve herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please glve separate detalls for each item)

Description

Name & address of Bank /
nnu'ull !Mﬂtuﬂntr’m{t] [

Amount cutstanding 28

[ = JTTTETT e e T

_—

{a) () Loans from Banks
{il) Loans from financial

institutions

P

am—
JE—

(iil) Government Dues:
(a) dues to departments
dealing with government
accommeodation

dealing with supply of
water

Etls dues to departments

Tﬁ dues to departm:,nts
dealing with supply
electricity

s SHa]



{(d) dues to departments

_qggﬁuwm_he_hehnm
{e} dues to departments

dealing with government
transport (inciuding
| aircraft and helicopters)

{F) Other dues, If any

(b}

(i) Income Tax including
surcharge [Also indicate
the assessment year upto

which Income Tax Return -
filed. Give also Permanent —BF U"l_) P 2635 A
nt ber (PAN}]
it) Wealth Tax [Also
ndicate the assessment
year upto which Wealth
n filed.]
(i} Sales Tax [Only in '
case of proprietary i L
business]
{iv) Property Tex e 7. -
€.  Personal Detall
GPF/CPF/PRAN No. :- PTs/BLA — 10g)
Gender [ ™M | (M/F)
Data of Birth i i R '. 9181 2]
Class/Group - .
= AB/0)
G “ [ midAR LECISLATIVE ASSEMGLY |
(Full Hame e.9. B.A.5.-Blhar Administrative Service, '
B.5.5.- Bihar Secretarlat Service g1c.)
Home Uistrict i NALANDA
I hereby declare that the above details are true to the best of my
knowladge and bellef.
Signature ....... . ] 1 4] .E . 4 m ....................
Name of Employee: ViMAL. PRAKASE
Place:.... PATNA .. Dﬂgratlunﬁﬁ'STm"TS”&HﬂHHﬂL
pate:,.[2 1& .’.%HEJ, Department:.. BLHAR, idHaN sk P AT

Note:

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

In prescribed format.



